
REGISTERED No. D. (D.)-72

The Gazette of India
EXTRAORDINARY

PART II—Section 3—Sub-section (i)

PUBLISHED BY AUTHORITY

No. 329] NEW DELHI, FRIDAY, OCTOBER 26, 1979/KARTIKA 4, 1901

Separate paging is given to this part in order that it may be filed as a separate
compilation

757 GI/79 (1271)



1272 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(1)]

MINISTRY OP LAW, JUSTICE AND COMPANY AFFAIRS
* - • - . ; • (Department of Legal Affairs)

NOTIFICATION
New Delhi, the 24th October, 1979

*C$:R 5&7(EJ,—In exercise of The powers conferred b> section 49/\ of ihe
Advocate., Act 1961 (25 of 1961), the Central Government here-by make Ihe
following rules, namely :—•

1. Short tific and commencement,—fl) These rules may be called the Advo-
cates (Right to Take Up Law Teaching) Rules, 1979.

(2) Thev shall come into force oo the date of their publication in the Oflitml
Gazette.

2. Definitions.—In these rules. "Act" means the Advocules Act, 1961 (25
of 1961).

3. Right of practising advocates to take up law leaching.— (1). Noiwith-
standing anything to the contrary contained in any rule made under the Act,
an advocate may, while practising, take up teaching of law in any educational
institution which is affiliated to ri university within the meaning of Ihe Univer.'.-ifv

"Grants Commission Act. 1956 (3 of 1956), so long as the hours dmin.c which
he is to engaged in the teaching of law do not exceed three hours in a day.

(2) When any advocate is employed in any such educational institution for
th« teaching of law, web employment shall, if the hours during which he \\
to engaged ia the teaching of law do not exceed three hours, be deemed, for
the purposes ot the Act and the rules made thereunder, to be a part-time
employment irrespective of the manner in which such employment is described
or the remuneration receivable (whether by way of a fixed amount or on the
basis of any time scnlc of pay or in any other manner) by the advocate for
such employment

[No. F. 8(33)/77-lCl
S. K. BAHADUR, Joint Secretary and legal Adviser
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